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m SHRI 'I‘ BOHAN LAL Wil
the Minister.of PETROLEUM AND
CHEMICALS be pleased to state:

- (&) whether the atlention of Gov-
ernment has been drawn to a news
report appearing in the ‘Patriot’
dated the 30th September, 1972 say-
ing that Governmert are thinking of
follow-up action on the findings of
the Pandey Commission on alleged
bunglings into the researches done
by Planning and Development Divi-
gion of the Fertilizer Corporation of
India;

(b) if so, the natures of bunglings
enquireq into and the findings of the
Pandey Commission thereon; and

(c) Government’s
to?

reaction there-

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR
SINGH): (a) The Pandey Commit-
tee, set up by the Fertilizer Corpora-
tion of India, to review the struc-
ture and assess the personnel re-
quirements of the Planning and Deve-
lopmeni Division, has made no re-
marks on tho lines indicated in the
press report in question. On  the
other hand, the Committee commend-
ed the woerk that is being done in the
Division,

(b) and (c¢). Do not arise.
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